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for increasing the petroleum production to
meet the total requirement ?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF PETROLEUM (SHRI NAWAL
KISHORE SHARMA) : (a) and (b) . 26.19
million tonnes crude oil was produced till
and February during the current financial
year. This meets roughly 69% of our require-
ments.

(c) No such date has been fixed by the
Government.

Steps to export products of women
Entreprencurs

1152. Will the Minister of INDUSTRY
AND COMPANY AFFAIRS be pleased to
state .

(a) whether Government have taken any
steps so far or propose to take to export the

products of women entrepreneurs in the
country ; and

(b) if so, in what ways ?

THE MINISTER OF STATE IN THE

MINISTRY OF INDUSTRY AND COM -
PANY AFFAIRS (SHRI ARIF MOHAM.
MAD KHAN) : (a) No special assistance is
given to women entrepreneurs for export
However, women entrepreneurs are eligible
for all facilities and incentives provided by
the Government for exports.

(b) Does not arise.

Legal Aid to Poor

1153. SHRI V, SOBHANADREESWARA
RAO : Will the Minister of LAW AND
JUSTICE be pleased to state :

(a) whether the amount allotted under
‘Legal Aid to Poor Scheme’ is not spent
fully by several States, thereby denying justice
10 poor ; and

(b) if so, whether Union Government pro-
pose to give direction to the State Govern-
ments to implement the said scheme in right

earnest and fully utilise the funds earmarked
for it ?
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THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI H.R. BHARDWAJ)} : (a) According
to the information received from the Com-
mittee for implementing Legal Aid Schemes,
constituted by the Government for imple-
menting legal aid schemes, the meagre funds
made available tor Legal Aid to poor have
been, by and large, utilized by the respective
Legal Aid and Advice Boards of the States.

(b) Does not arise.

[Translation]
Production of Medicines

1154, SHRI KRISHAN PRATAP SINGH:
Will the Minister of CHEMICALS AND
FERTILIZERS be pleascd to state :

(a) the names of those ten medicines con-
sumption ef which is the highest in the
country ,;

(b) the quantum of production of these
medicines in public and private scctors sepa-
rately ;

(c) the extent of increase in the prices of
these medicines during the Jast three years,
year-wise ; and

(d) the steps laken and proposed to be
taken by the Government to make these
medicines available at low prices ?

THE MINISTER OF CHEMICALS AND
FERTILIZERS AND INDUSTRY AND
COMPANY AFFAIRS (SHRI VEERENDRA
PATIL) : (a) and (b) . Names of drugs hav-
ing mass consumption along with their pro-
duction in the Public Sector and Private
Sector during the year 1983-84 are given in
the attached Statement-].

(c) Details showing the extent of changes
in their prices during the last three years is
given in the attached statement-11.

(d) The prices of these drugs are regula-

.ted under the provisions of Drugs (Prices

Control} Order, 1979. This, coupled with
approval of adequate capacity under Indus-
tries (Develpoment and Regulation) Act,
ensures adequate availability of drugs at rea-
sonable prices.





